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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 
 

The Design stands in the name of INDIAN INSTITUTE OF TECHNOLOGY, KANPUR,  registered under the Designs Act, 2000 has 

been assigned in the Register of Designs in the name as follows:- 

 

Design No. Class Name 

 

320342-001 24-02 INDIAN INSTITUTE OF 

TECHNOLOGY KANPUR, 

HAVING REGISTERED 

ADDRESS AT ROOM NO-255, 

FACULTY BUILDING, IIT 

KANPUR, KANPUR-208016, U.P. 

INDIA AND KING GEORGE 

MEDICAL UNIVERSITY, 

LUCKNOW, HAVING 

REGISTERED ADDRESS AT 

ENDOCRINE SURGERY 

DEPARTMENT, VICE DEAN IN 

INNOVATION AND 

INTELLECTUAL PROPERTY 

CELL, KING GEORGESô 

MEDICAL UNIVERSITY, SHAH 

MINA RD, CHOWK, LUCKNOW, 

UTTAR PRADESH 226003 

 
THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of PEGASUS TRADING AS,  registered under the Designs Act, 2000 has been assigned in the Register of Designs in 

the name as follows:- 

 

Design No. Class Name 

 

256822, 256823 

 

07-06 SVEIN LEVI SEKSE A 

NORWEGIAN CITIZEN AT 

NORDRE RØRÅSEN 4, 3720 

SKIEN NORWAY  

 
THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of HUAWEI DEVICE (SHENZHEN) CO., LTD.,  registered under the Designs Act, 2000 has been assigned in the 

Register of Designs in the name as follows:- 
 

Design No. Class Name 

 

229672 

229673 

225405 

14-03 

14-03 
14-03 

HUAWEI DEVICE CO. LTD., A 

COMPANY DULY ORGANIZED 
AND EXISTING UNDER THE LAWS 

OF P. R. CHINA, HAVING ITS 

ADDRESS AT B2-5 OF NANFANG 
FACTORY, NO. 2 OF XINCHENG 

ROAD, SONGSHAN LAKE SCIENCE 

AND TECHNOLOGY INDUSTRIAL 
ZONE, DONGGUAN, GUANGDONG, 

P. R. CHINA 
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THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of RECKITT & COLMAN (OVERSEAS) LIMITED,  registered under the Designs Act, 2000 has been 

assigned in the Register of Designs in the name as follows:- 

 

Design No. Class Name 

 

232231 

232232 

09-01 

09-07 

RECKITT & COLMAN 

(OVERSEAS) HEALTH 

LIMITED, A COMPANY 

INCORPORATED UNDER 

THE LAWS OF ENGLAND 

AND WALES OF 103-105 

BATH ROAD, SLOUGH, 

BERKSHIRE, SL1 3UH, 

UNITED KINGDOM 

 

 

THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of MICROSOFT MOBILE OY,  registered under the Designs Act, 2000 has been assigned in the 

Register of Designs in the name as follows:- 

 

Design No. Class Name 

 

232461 14-02 MICROSOFT CORPORATION, A 

CORPORATION ORGANIZED 

AND EXISTING UNDER THE 

LAWS OF WASHINGTON, USA 

OF ONE MICROSOFT WAY, 

REDMOND, WA 98052 

 
 

THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of SOCIETE ANONYME DE LA MANUFACTURE DôHORLOGERIE 

AUDEMARS PIGUET & CIE,  registered under the Designs Act, 2000 has been assigned in the Register of Designs in the 

name as follows:- 

 

Design No. Class Name 

 

204062 

204063 

204064 

10-07 

10-07 

10-07 

AUDEMARS PIGUET 

(MARKETING) SA, A 

COMPANY DULY ORGANIZED 

AND EXISTING UNDER THE 

LAWS OF SWITZERLAND, OF 

THE ADDRESS 16, ROUTE DE 

FRANCE, 1348 LE BRASSUS, 

SWITZERLAND 
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THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of PFIZER INC., registered under the Designs Act, 2000 has been assigned in the Register of 

Designs in the name as follows:- 

 

Design No. Class Name 

 

274503 

274504 

274505 

09-01 

09-01 

09-01 

PF CONSUMER 

HEALTHCARE 1 LLC, A 

DELAWARE LIMITED 

LIABILITY COMPANY OF 

CORPORATION TRUST 

CENTER 1209 ORANGE ST. 

WILMINGTON DELAWARE 

19801 U.S.A. 

 
THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of MONDELEZ UK R&D LIMITED  registered under the Designs Act, 2000 has been assigned 

in the Register of Designs in the name as follows:- 

 

Design No. Class Name 

 

253667 

253506 

01-01 

01-01 

CADBURY UK LIMITED, A 

COMPANY INCORPORATED 

UNDER THE LAWS OF 

ENGLAND OF PO BOX 12, 

BOURNVILLE LANE, 

BOURNVILLE, BIRMINGHAM 

B30 2LU, UNITED KINGDOM 

 

 

THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of TIRTH AGRO TECHNOLOGY PRIVATE LIMITED, registered under the Designs Act, 2000 

has been assigned in the Register of Designs in the name as follows:- 

 

Design No. Class Name 

 

327977-001 15-03 SHAKTIMAN GRIMME ROOT 

CROP SOLUTIONS PRIVATE 

LIMITED, A COMPANY 

INCORPORATED UNDER THE 

INDIAN COMPANIES ACT, 

ADDRESS AT SHAKTIMAN, 

SURVEY NO. 108/1, PLOT NO. B, 

NATIONAL HIGHWAY NO. 27, 

NEAR BHARUDI TOLL PLAZA, 

VILLAGE: BHUVANA, 

TALUKA:GONDAL, DIST: 

RAJKOT 360311, GUJARAT, 

INDIA  
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THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of PFIZER INC., registered under the Designs Act, 2000 has been assigned in the Register of 

Designs in the name as follows:- 

 

Design No. Class Name 

 

267491 24-04 PF CONSUMER 

HEALTHCARE 1 LLC, OF 

CORPORATION TRUST 

CENTER, 1209 ORANGE 

STREET, 19801 

WILMINGTON, DELAWARE, 

UNITED STATES, A US 

COMPANY 

 
 

THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 

 

The Design stands in the name of PF CONSUMER HEALTHCARE 1 LLC., registered under the Designs Act, 2000 has been 

assigned in the Register of Designs in the name as follows:- 

 

Design No. Class Name 

 

267491 24-04 ANGELINI PHARMA INC., 

OF 9200 CORPORATE 

BLVD., SUITE 100, 

ROCKVILLE, MD 20850, 

UNITED STATES, A US 

COMPANY 
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THE DESIGNS ACT 2000 

SECTION 30 

(LICENCE)  

 

The Design stands in the name of PENTEL KABUSHIKI KAISHA (ALSO TRADING AS PENTEL CO., LTD.) (Licensor), 

registered under the Designs Act, 2000 has licensed his right to use and exploit the registered design for commercial purposes 

to the Licensee (PENTEL STATIONERY (INDIA) PVT. LTD.) in the Register of Designs is as follows:-  

 

Design No. Class Name 

263172 

 

19-06 

 

PENTEL STATIONERY (INDIA) 

PVT. LTD, AN INDIAN 

COMPANY INCORPORATED 

UNDER THE COMPANIES ACT, 

1956 HAVING ITS REGISTERED 

OFFICE AT 63 B/C GOVT. 

INDUSTRIAL ESTATE 

CHARKOP KANDIVALI (W), 

MUMBAI -400067, 

MAHARASHTRA, INDIA  
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COPYRIGHT PUBLICATION  
   

 

SL NO REGISTERED DESIGN NUMBERS RENEWED ON 
1. 228346 01.07.2020 

2. 225681 29.06.2020 

3. 226128 10.02.2020 

4. 226129 10.02.2020 

5. 272679 10.02.2020 

6. 270167 10.02.2020 

7. 277987 10.02.2020 

8. 225796 10.02.2020 

9. 224450 10.02.2020 

10. 224591 10.02.2020 

11. 223757 10.02.2020 

12. 225572 10.02.2020 

13. 226130 10.02.2020 

14. 224677 10.02.2020 

15. 225564 10.02.2020 

16 225795 07.02.2020 

17. 218353 10.02.2020 

18. 222180 10.02.2020 

19. 224281 10.02.2020 

20. 223172 10.02.2020 

21. 223168 10.02.2020 

22. 223419 10.02.2020 

23. 223169 10.02.2020 

24. 275163 11.02.2020 

25. 222687 10.02.2020 

26. 219246 10.02.2020 

27. 221285 01.07.2020 

28. 229739 01.07.2020 

29. 212729 19.06.2020 

30. 224155 17.06.2020 

31. 220731 15.06.2020 

32. 220769 15.06.2020 

33. 225792 24.02.2020 

34. 225791 24.02.2020 

35. 217448 24.02.2020 

36. 225945 24.02.2020 

37. 222590 24.02.2020 

38. 222565 24.02.2020 

39. 223474 24.02.2020 

40. 222591 24.02.2020 

41. 210622 25.02.2020 

42. 225943 25.02.2020 

43. 225682 26.02.2020 
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44. 223438 26.02.2020 

45. 225794 26.02.2020 

46. 226299 26.02.2020 

47. 226383 26.02.2020 

48. 225298 26.02.2020 

49. 219831 05.02.2020 

50. 219951 05.02.2020 

51. 219391 05.02.2020 

52. 217581 05.02.2020 

53. 226705 05.02.2020 

54. 222522 05.02.2020 

55. 226899 29.06.2020 

56. 228528 29.06.2020 

57. 226182 29.06.2020 

58. 228506 29.06.2020 

59. 228345 29.06.2020 

60. 221412 29.06.2020 

61. 221413 29.06.2020 

62. 221414 29.06.2020 

63. 221415 29.06.2020 

64. 225793 24.02.2020 

65. 222521 06.02.2020 

66. 224611 07.02.2020 

67. 220924 06.02.2020 

68. 218798 07.02.2020 

69. 217533 07.02.2020 

70. 221393 07.02.2020 

71. 218810 07.02.2020 

72. 220150 04.02.2020 

73. 271541 13.02.2020 

74. 221144 11.02.2020 

75. 219599 07.02.2020 

76. 221143 11.02.2020 
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CANCELLATION PROCEEDINGS  

Under Section 19 of the Designs Act, 2000 & 

Designs Rules as amended 

 
(1) 

 
ñThe Dy. Controller of Patents & Designs by his order dated 12/03/2021 in respect of petition for cancellation filed by 

Symphony Ltd., a company incorporated under the Companies Act, having its address at: Saumya, Bakeri Circle, 

Navrangpura, Ahmedabad 380014, Gujarat, cancelled the registration of registered Design No. 266766 dated  17/10/2014 

under Class 23-04 titled as ñAir Coolerò  in the name of  Wim Plast Limited, a public limited company registered under 

the provision of Indian Companies Act,1956, having office address at 5 Corporate Avenue, óBô Wing, Cello House, 

Sonawala Road, Goregaon (East), Mumbai ï 400063, Maharashtra, India.ò 

 
(2) 

 
ñThe Dy. Controller of Patents & Designs by his order dated 12/03/2021 in respect of petition for cancellation filed by 

Symphony Ltd., a company incorporated under the Companies Act, having its address at: Saumya, Bakeri Circle, 

Navrangpura, Ahmedabad 380014, Gujarat, cancelled the registration of registered Design No. 266767 dated  17/10/2014 

under Class 23-04 titled as ñAir Coolerò  in the name of           Wim Plast Limited, a public limited company registered 

under the provision of Indian Companies Act,1956, having office address at 5 Corporate Avenue, óBô Wing, Cello House, 

Sonawala Road, Goregaon (East), Mumbai ï 400063, Maharashtra, India.ò 
 

(3) 

 
ñThe Dy. Controller of Patents & Designs by his order dated 12/03/2021 in respect of petition for cancellation filed by Symphony 

Ltd., a company incorporated under the Companies Act, having its address at: Saumya, Bakeri Circle, Navrangpura, Ahmedabad 

380014, Gujarat, cancelled the registration of registered Design No. 266768 dated  17/10/2014 under Class 23-04 titled as ñAir 

Coolerò  in the name of           Wim Plast Limited, a public limited company registered under the provision of Indian Companies 

Act,1956, having office address at 5 Corporate Avenue, óBô Wing, Cello House, Sonawala Road, Goregaon (East), Mumbai ï 400063, 

Maharashtra, India.ò 

 

(4) 

 

ñThe Dy. Controller of Patents & Designs by his order dated 12/03/2021 in respect of petition for cancellation filed by 

Symphony Ltd., a company incorporated under the Companies Act, having its address at: Saumya, Bakeri Circle, 

Navrangpura, Ahmedabad 380014, Gujarat, cancelled the registration of registered Design No. 266765 dated  17/10/2014 

under Class 23-04 titled as ñAir Coolerò  in the name of  Wim Plast Limited, a public limited company registered under 

the provision of Indian Companies Act,1956, having office address at 5 Corporate Avenue, óBô Wing, Cello House, 

Sonawala Road, Goregaon (East), Mumbai ï 400063, Maharashtra, India.ò 
 

(5) 

 
ñThe Deputy Controller of Patents & Designs passed an order on 12/03/2021 to disallow the petition filed by Weener 

Empire Plastics Pvt. Ltd., having its registered office at 19A Mira Co-operative Industrial Estate, Western Express 

Highway, Mira Road (E) 401104, State of Maharashtra, India, for cancellation of registration of registered Design No 

209976 dated 4/5/2007 under Class 09-01 titled as ñBottle without Capò  in the name of  Parag Plastic, an Indian 

proprietorship firm of B-976, Shastri Nagar, Delhi ï 110052, Delhi, India, whose proprietor is Naveen Kumar Jain, an 

Indian of above address.ò 
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CANCELLATION PROCEEDINGS  

Under Section 19 of the Designs Act, 2000 & 

under Rule 29(1) of Designs (Amendment) Rules, 2008 

 
(1) 

 

ñBrijesh Jain, Sole Proprietor of Sinco Industries having address at 595, Gali Bazazan, Sadar Bazar, Delhi 

110006, has filed a petition (Petition No. Can/009/2021) on 06/02/2021 for cancellation of registration of 

registered Design No. 283675 dated 23/05/2016 under class 07-07 titled as óCLOTH CLIPô in the name of 

PRAKASH CHORDIA, AN INDIAN NATIONAL, WHOSE ADDRESS IS NO. 11, SHOP NO: 02, MMT 

COMPLEX, 1
ST

 FLOOR, PATNOOLPET, O.T. PET CROSS, BANGALORE-560053, KARNATAKA, 

INDIA.ò 

 
(2) 

 
ñMr. Swapnil Suresh Vichare, Director of Browns and More India Pvt Ltd., having factory at S No. 70, H No. 3, 

Near Mahavir Industrial Estate, Naik Pada Road, Valiv Village, Vasai (E)-401208, has filed a petition (Petition 

No. Can/120/2020) on 17/12/2020 for cancellation of registration of registered Design No. 307796 dated 

18/07/2018 under class 01-01 titled as óCHOCOLATEô in the name of MRS. RUCHIKA BHANGDIYA, C-

1002 RAHEJA VISTAS, RAHEJA VIHAR, CHANDIWALI, MUMBAI-400072.ò 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country a re also shown 

 

DESIGN NUMBER 306852  

 

CLASS 12-16 

KALYANI MAXION WHEELS PRIVATE LIMITED, GAT NO 635, 

KURULI VILLAGE, CHAKAN, TALUKA KHED, PUNE 410 501, 

MAHARASHTRA STATE, INDIA  

DATE OF REGISTRATION  19/06/2018 

TITLE  WHEEL RIM FOR VEHICLES 

PRIORITY NA  

DESIGN NUMBER 317471-001  

 

CLASS 12-11 

ATHER ENERGY PRIVATE LIMITED, 3RD PLOOR TOWER D, IBC 

KNOWLEDGE PARK, BANNERGHATTA MAIN ROAD, 

BENGALURU, KARNATAKA -560029, INDIA 

DATE OF REGISTRATION  06/05/2019 

TITLE  SCOOTER 

PRIORITY NA  

DESIGN NUMBER 327309-001  

 

CLASS 13-02 

EXICOM TELE -SYSTEMS LIMITED, INDUSTRIAL PLOT -2A, 

ANATH ROAD, MARUTI UDYOG, SECTOR 18, OPPOSITE 

MOTHERSON SUMI, GURGAON 122015, HARYANA, INDIA  

DATE OF REGISTRATION  18/02/2020 

TITLE  CHARGER FOR ELECTRIC VEHICLES 

PRIORITY NA  



The Patent Office Journal No. 12/2021 Dated  19/03/2021                                    15156 

 

 

DESIGN NUMBER 308123  

 

CLASS 13-99 

BEIJING HANERGY SOLAR POWER INVESTMENT CO., LTD., 

NO.5, FENGXIANG EAST STREET, YANGSONG TOWN, HUAIROU 

DISTRICT, BEIJING 101499, P.R. CHINA. 

DATE OF REGISTRATION  27/07/2018 

TITLE  SOLAR POWER GENERATING TILE 

PRIORITY NA  

DESIGN NUMBER 318675-001  

 

CLASS 14-02 

MAHINDRA & MAHINDRA LIMITED, MAHINDRA RESEARCH 

VALLEY, MAHINDRA WORLD CITY, PLOT NO.41/1, ANJUR P.O., 

CHENGALPATTU, KANCHIPURAM DISTRICT, TAMILNADU ï 

603004. 

DATE OF REGISTRATION  12/06/2019 

TITLE  
DATA PROCESSING DEVICE FOR A 

ROTAVATOR 

PRIORITY NA  

DESIGN NUMBER 327794-001  

 

CLASS 13-02 

TECHTRONIC CORDLESS GP, 100 INNOVATION WAY, 

ANDERSON, SOUTH CAROLINA 29621, UNITED STATES OF 

AMERICA  

DATE OF REGISTRATION  03/03/2020 

TITLE  
ELECTRICAL INTERFACE OF 

BATTERY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/704,577  05/09/2019 U.S.A. 
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DESIGN NUMBER 305952  

 

CLASS 12-11 

ABHAY H. BHANSALI, 26, RITA PARK SOCIETY, NR. SUJATA 

FLATS, SHAHIBAUG, AHMEDABAD - 380004, GUJARAT, INDIA 

DATE OF REGISTRATION  24/05/2018 

TITLE  SIDE PANEL FOR BIKES 

PRIORITY NA  

DESIGN NUMBER 316827-001  

 

CLASS 18-04 

LINE O MATIC GRAPHIC INDUSTRIES, D/62, DIAMOND PARK, 

G.I.D.C. NARODA, OPP. TOYOTA SHOWROOM, NATIONAL 

HIGHWAY NO. 8, AHMEDABAD 382330, GUJA RAT, INDIA, 

WHOSE PROPRIETOR IS UDAYKUMAR CHHABILDAS PATEL  

DATE OF REGISTRATION  12/04/2019 

TITLE  
AUTOMATIC EXERCISE BOOK 

MACHINE SET 

PRIORITY NA  

DESIGN NUMBER 308081  

 

CLASS 14-02 

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI 

ADMINISTRATION BUILDING, BANTIAN, LONGGANG DISTRICT, 

SHENZHEN, GUANGDONG 518129, PEOPLEôS REPUBLIC OF 

CHINA  

DATE OF REGISTRATION  26/07/2018 

TITLE  COMPUTER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201830078696.9  01/03/2018 CHINA 
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DESIGN NUMBER 327645-001  

 

CLASS 13-03 

GATES CORPORATION, 1144 15TH STREET, SUITE 1400, IP LAW 

DEPT., DENVER, CO 80202, USA 

DATE OF REGISTRATION  28/02/2020 

TITLE  CONTROL CABINET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/703,547  28/08/2019 U.S.A. 
 

DESIGN NUMBER 327759-001  

 

CLASS 09-03 

M/S. PINE INTERNATIONAL, THARIF TOWER, CALICUT ROAD, 

MANJERI -676121, KERALA, INDIA  

DATE OF REGISTRATION  02/03/2020 

TITLE  STANDY PACK 

PRIORITY NA  

DESIGN NUMBER 327787-001  

 

CLASS 13-02 

TECHTRONIC CORDLESS GP, 100 INNOVATION WAY, 

ANDERSON, SOUTH CAROLINA 29621, UNITED STATES OF 

AMERICA  

DATE OF REGISTRATION  03/03/2020 

TITLE  
ELECTRICAL INTERFACE OF 

CHARGER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/704,579  05/09/2019 U.S.A. 
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DESIGN NUMBER 328007-001  

 

CLASS 25-01 

BHARAT FLO ORINGS & TILES (MUMBAI) PVT LTD, 32, MUMBAI 

SAMACHAR MARG, FORT, MUMBAI -400023, STATE OF 

MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  09/03/2020 

TITLE  TILE 

PRIORITY NA  

DESIGN NUMBER 328010-001  

 

CLASS 23-01 

HANSGROHE SE, AUESTR. 5-9, 77761 SCHILTACH, GERMANY  

DATE OF REGISTRATION  09/03/2020 

TITLE  SANITARY FAUCET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006862116-0011  12/09/2019 EUIPO 
 

DESIGN NUMBER 328158-001  

 

CLASS 12-11 

HERO CYCLES LIMITED, HERO NAGAR, G.T. ROAD, LUDHIANA 

ï 141003 (PUNJAB), INDIA  

DATE OF REGISTRATION  12/03/2020 

TITLE  BICYCLE FRAME 

PRIORITY NA  
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DESIGN NUMBER 308616  

 

CLASS 12-16 

MAHINDRA & MAHINDRA LTD., MAHINDRA RESEARCH 

VALLEY, MAHINDRA WORLD CITY, P.O. - ANJUR, 

CHENGALPATTU - 603 204 DISTT. ï KANCHEEPU RAM (TAMIL 

NADU) INDIA  

DATE OF REGISTRATION  09/08/2018 

TITLE  ROOF TRIM PANEL OF A VEHICLE 

PRIORITY NA  

DESIGN NUMBER 328506-001  

 

CLASS 16-06 

MACULOGIX, INC., 3721 TECPORT DR. STE. 301, HARRISBURG, 

PA 17111, UNITED STATES OF AMERICA 

DATE OF REGISTRATION  21/03/2020 

TITLE  

HYGIENIC COVER FOR LIGHT SEAL 

OF A HEAD-WEARABLE 

OPHTHALMIC TESTING DEVICE (SET) 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/706,613  21/09/2019 U.S.A. 
 

DESIGN NUMBER 328507-001  

 

CLASS 16-99 

MACULOGIX, INC., 3721 TE CPORT DR. STE. 301, HARRISBURG, 

PA, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  21/03/2020 

TITLE  HEAD WEARABLE DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/706,614  21/09/2019 U.S.A. 
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DESIGN NUMBER 275262  

 

CLASS 03-01 

UBER MERCHANDIS E PVT. LTD., #17G/46-3, 2ND FLOOR, 

INDUSTRIAL SUBURB, 2ND STAGE, YESHWANTPUR, 

BANGALORE -560 022, KARNATAKA, INDIA  

DATE OF REGISTRATION  05/09/2015 

TITLE  BAG 

PRIORITY NA  

DESIGN NUMBER 308950  

 

CLASS 25-02 

MR. SHRIKANT SHRIPATRAO DESAI, PLOT NO. -41, SHRI 

SHIVAJI HOUSING SOCIETY, 12TH LANE, RAJARAMPURI, 

KOLHAPUR 416001, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  21/08/2018 

TITLE  WINDOW 

PRIORITY NA  

DESIGN NUMBER 328305-001  

 

CLASS 08-05 

WENDT (INDIA) LIMITED, FLAT NO. 105, 1ST FLOOR, A -2, 

CAUVERY BLOCK, NATIONAL GAMES HOUSING COMPLEX, 

KORAMANGALA, BANGALORE 560047, KARNATAKA, INDIA.  

DATE OF REGISTRATION  17/03/2020 

TITLE  DOUBLE DISC GRINDING WHEEL 

PRIORITY NA  
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DESIGN NUMBER 328395-001  

 

CLASS 03-01 

SAMSONITE IP HOLDINGS S.À R.L ., 13-15 AVENUE DE LA 

LIBERTÉ, L -1931 LUXEMBOURG, LUXEMBOURG  

DATE OF REGISTRATION  19/03/2020 

TITLE  LUGGAGE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

1914696.2M011  20/09/2019 HONGKONG 
 

DESIGN NUMBER 328926-001  

 

CLASS 16-02 

BEIJING XIAOMI MOBIL E SOFTWARE CO., LTD., NO. 018, 

FLOOR 8, BUILDING 6, YARD 33, MIDDLE XIERQI ROAD, 

HAIDIAN DISTRICT, BEIJING 100085, CHINA.  

DATE OF REGISTRATION  17/04/2020 

TITLE  PROJECTOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930640466.1  20/11/2019 CHINA 
 

DESIGN NUMBER 328951-001  

 

CLASS 04-02 

WORLD WIDE DAILY HOLDINGS COMPANY LIMITED, 19/F, 

KING CENTER, 5 -9 KA HING ROAD, KWAI CHUNG, N.T., HONG 

KONG  

DATE OF REGISTRATION  18/04/2020 

TITLE  TOOTHBRUSH HEAD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2015447.8M002  17/01/2020 HONGKONG 
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DESIGN NUMBER 328969-001  

 

CLASS 31-00 

JASWINDER KAUR, VOLMAX APPLIANCES, OLD GHASS MANDI, 

AMBALA CITY, HARYANA -134003 

DATE OF REGISTRATION  21/04/2020 

TITLE  ELECTRIC JUICERS 

PRIORITY NA  

DESIGN NUMBER 329101-001  

 

CLASS 26-05 

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN 

BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -

110001, INDIA 

DATE OF REGISTRATION  29/04/2020 

TITLE  CEILING LIGHT 

PRIORITY NA  

DESIGN NUMBER 319860-001  

 

CLASS 09-05 

UNILEVE R PLC, UNILEVER HOUSE, 100 VICTORIA 

EMBANKMENT, LONDON, EC4Y 0DY, UNITED KINGDOM.  

DATE OF REGISTRATION  22/07/2019 

TITLE  LAUNDRY CAPSULE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006120549-0001  30/01/2019 EUIPO 
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DESIGN NUMBER 319919-001  

 

CLASS 09-03 

CJ CHEILJEDANG CORPORATION, (SSANGNIM -DONG) 330, 

DONGHO-RO, JUNG-GU, SEOUL 04560 REPUBLIC OF KOREA 

DATE OF REGISTRATION  24/07/2019 

TITLE  CONTAINER FOR FOOD PACKING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2019-0026922  05/06/2019 REPUBLIC OF KOREA 
 

DESIGN NUMBER 329412-001  

 

CLASS 24-02 

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 52, 5656 AG 

EINDHOVEN, THE NETHERLANDS.  

DATE OF REGISTRATION  19/05/2020 

TITLE  BREAST PUMP FUNNEL 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007272679-0017  21/11/2019 EUIPO 
 

DESIGN NUMBER 329518-001  

 

CLASS 24-04 

VIGAMED PRODUCTS PRIVATE LIMITED, F NO. B -5, SHREE 

AVENUE APPTT. OPP. NARAYAN NAGAR, KALPTARU NAGAR, 

ASHOKA MARG, NASHIK, MAHARASHTRA 422006, INDIA  

DATE OF REGISTRATION  22/05/2020 

TITLE  
EXTERNAL RETENTION RING FOR 

FEMALE CONDOM 

PRIORITY NA  
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DESIGN NUMBER 311197  

 

CLASS 14-99 

POPSOCKETS LLC, 5757 CENTRAL AVE, 80301 BOULDER, 

COLORADO, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  19/10/2018 

TITLE  SUPPORTS FOR TELEPHONES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

WIPO75974  17/10/2018 WIPO 
 

DESIGN NUMBER 311198  

 

CLASS 14-99 

POPSOCKETS LLC, 5757 CENTRAL AVE, 80301 BOULDER, 

COLORADO, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  19/10/2018 

TITLE  BASE FOR MOBILE PHONE SUPPORT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

WIPO75946  17/10/2018 WIPO 
 

DESIGN NUMBER 321601-001  

 

CLASS 23-01 

VAYUJAL TECHNOLOGIES PRIVATE LIMITED, IIT MADRAS 

RESEARCH PARK, 01FA, FIRST FLOOR, KANAGAM ROAD, 

TARAMANI CHENNAI -600113, INDIA 

DATE OF REGISTRATION  13/09/2019 

TITLE  ATMOSPHERIC WATER GENERATOR 

PRIORITY NA  



The Patent Office Journal No. 12/2021 Dated  19/03/2021                                    15166 

 

 

DESIGN NUMBER 329977-001  

 

CLASS 21-02 

ANHUI HUAMI INFORMATION TECHNOLOGY CO., LTD., ROOM 

1201, BUILDING A4, NO. 800 WANGJIANG WEST ROAD, HIGH -

TECH ZONE, HEFEI, ANHUI, 230088 CHINA 

DATE OF REGISTRATION  12/06/2020 

TITLE  TREADMILL  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/718,945  30/12/2019 U.S.A. 
 

DESIGN NUMBER 329981-001  

 

CLASS 12-11 

NINEBOT (BEIJING) TECH CO., LTD., ROOM 101, A -1 BLDG. 

ZHONG GUAN CUN DONGSHENG TECHNOLOGY PARK 

(NORTHERN TERRITORY), 66 XIXIAOKOU RD., HAIDIAN DIST., 

BEIJING 100192 CHINA 

DATE OF REGISTRATION  12/06/2020 

TITLE  ELECTRIC BICYCLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930697916.0  13/12/2019 CHINA 
 

DESIGN NUMBER 321238-001  

 

CLASS 03-01 

AMOREPACIFIC CORPORATION, 100, HANGANG -DAERO, 

YONGSAN-GU, SEOUL, REPUBLIC OF KOREA  

DATE OF REGISTRATION  31/08/2019 

TITLE  LIPSTICK CASE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2019-0032128  04/07/2019 REPUBLIC OF KOREA 
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DESIGN NUMBER 329800-001  

 

CLASS 15-05 

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., NO. 018, 

FLOOR 8, BUILDING 6, YARD 33, MIDDLE XIERQI ROAD, 

HAIDIAN DISTRICT, BEIJING 100085, CHINA  

DATE OF REGISTRATION  04/06/2020 

TITLE  WASHING MACHINE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930695052.9  12/12/2019 CHINA 
 

DESIGN NUMBER 329835-001  

 

CLASS 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, 

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC 

OF KOREA  

DATE OF REGISTRATION  06/06/2020 

TITLE  TERMINAL FOR NETWORKS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2020-0009361  02/03/2020 REPUBLIC OF KOREA 
 

DESIGN NUMBER 329879-001  

 

CLASS 09-99 

TETRA LAVAL HOLDINGS & FINANCE S.A., AVENUE GENERAL -

GUISAN, 70, 1009 PULLY, SWITZERLAND  

DATE OF REGISTRATION  09/06/2020 

TITLE  PACKAGING SHEET FOR FOODSTUFF 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007370853  10/12/2019 EUIPO 
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DESIGN NUMBER 329880-001  

 

CLASS 09-99 

TETRA LAVAL HOLDINGS & FINANCE S.A., AVENUE GENERAL -

GUISAN, 70, 1009 PULLY, SWITZERLAND  

DATE OF REGISTRATION  09/06/2020 

TITLE  PACKAGING SHEET FOR FOODSTUFF 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007370853  10/12/2019 EUIPO 
 

DESIGN NUMBER 330147-001  

 

CLASS 12-16 

TOYOTA JIDOSHA KABUSHIKI KAISHA, 1, TOYOTA -CHO, 

TOYOTA -SHI, AICHI -KEN, 471-8571, JAPAN 

DATE OF REGISTRATION  18/06/2020 

TITLE  
FRONT BUMPER FOR AN 

AUTOMOBILE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2019-028433  20/12/2019 JAPAN 
 

DESIGN NUMBER 330230-001  

 

CLASS 06-01 

NILKAMAL LIMITED, NIL KAMAL HOUSE, PLOT NO. 77/78, 

STREET NO.14, M.I.D.C., ANDHERI (EAST), MUMBAI 400093, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  19/06/2020 

TITLE  BED 

PRIORITY NA  
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DESIGN NUMBER 337219-001  

 

CLASS 23-04 

M/S V-GUARD INDUSTRIES LTD., 42/962, VENNALA HIGH 

SCHOOL ROAD, VENNALA, KOCHI - 682028, KERALA STATE, 

INDIA  

DATE OF REGISTRATION  05/01/2021 

TITLE  WALL FAN  

PRIORITY NA  

DESIGN NUMBER 337248-001  

 

CLASS 13-03 

ALPESHBHAI DHIRAJBHAI PARMAR, 27 -28, MARUTI TEXTILES 

PARK, B/S ANJANI IND. EST. AMR OLI -SAYAN ROAD, SURAT - 

394130, GUJARAT, INDIA 

DATE OF REGISTRATION  06/01/2021 

TITLE  ELECTRICAL MODULAR SOCKET 

PRIORITY NA  

DESIGN NUMBER 337323-004  

 

CLASS 02-02 

VISHAL SAVJIBHAI BUTANI, C -801, VASTU POOJAN HEIGHTS, 

8TH FLOOR, NEAR SWASTIK PLA ZA, YOGI CHOWK, SURAT - 

395006, GUJARAT, INDIA 

DATE OF REGISTRATION  08/01/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 313291-001  

 

CLASS 04-01 

FREUDENBERG GALA HOUSEHOLD PRODUCT PRIVATE 

LIMITED, 11A, GROUND FLOOR, HINDUSTAN KO HINOOR 

INDUSTRIAL COMPLEX, L.B.S. MARG, VIKHROLI (WEST), 

MUMBAI -400083, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  21/12/2018 

TITLE  HANDLE FOR BROOM 

PRIORITY NA  

DESIGN NUMBER 330697-001  

 

CLASS 01-01 

BAKEWELL BISCUITS PVT. LTD., PLOT NO. 33 TO 3 8,  38 / 1, 

G.I.D.C., GANESHPUR, MODASA - 383315, DIST. ARVALLI, 

GUJARAT ï INDIA.  

DATE OF REGISTRATION  03/07/2020 

TITLE  BISCUIT 

PRIORITY NA  

DESIGN NUMBER 330721-001  

 

CLASS 10-06 

1.CHITKARA INNOVATION INCUBATOR FOUNDATION, SCO: 

160-161, SECTOR -9C, MADHYA MARG, CHANDIGARH - 160009, 

INDIA.  2. GAURAV GOYAL, CHITKARA 

UNIVERSITY,CHANDIGARH PATIALA NATIONAL HIGHWAY,NH 

64,VILLAGE JAHNSLA,RAJPURA PUNJAB 140401,INDIA.  3. VINAY 

KUKREJA, CHITKARA UNIVERSITY,CHANDIGARH PATIALA 

NATIONAL HIGHWAY,NH 64,VILLAG E JAHNSLA,RAJPURA 

PUNJAB 140401,INDIA. 

DATE OF REGISTRATION  03/07/2020 

TITLE  INTELIGHTS 

PRIORITY NA  
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DESIGN NUMBER 330755-001  

 

CLASS 09-02 

DHAVAL CHEMICALS (INDIA), A/213/6,  G.I.D.C., PANDESARA, 

SURAT ï 394221, GUJARAT, INDIA, WHOSE PARTNERS ARE 

JAYESHKUMAR THAKORDAS SONI, DHAVAL JAYESHBHAI 

SONI, VIRAL JAYESHKUMAR SONI  

DATE OF REGISTRATION  04/07/2020 

TITLE  JERRY CAN 

PRIORITY NA  

DESIGN NUMBER 330824-001  

 

CLASS 12-16 

TATA HITACHI CONSTRUCTION MACHINERY COMPANY 

PRIVATE LIMITED, JUBI LEE BUILDING, 45, MUSEUM ROAD, 

BENGALURU, PIN ï 560025, KARNATAKA, INDIA  

DATE OF REGISTRATION  07/07/2020 

TITLE  
BELL CRANK LEVER FOR WHEEL 

LOADER 

PRIORITY NA  

DESIGN NUMBER 330831-001  

 

CLASS 12-16 

TATA HITACHI CONSTRUCTION MACHINERY COMPANY 

PRIVATE LIMITED, JUBILEE BUILDING, 45, MUSEUM ROAD, 

BENGALURU, PIN ï 560025, KARNATAKA, INDIA  

DATE OF REGISTRATION  07/07/2020 

TITLE  LIFT ARM FOR WHEEL LOADER 

PRIORITY NA  
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DESIGN NUMBER 312412  

 

CLASS 12-16 

DEERE & COMPANY, ONE JOHN DEERE PLACE, M OLINE, 

ILLINOIS, 61265 USA 

DATE OF REGISTRATION  26/11/2018 

TITLE  CABIN FOR A VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

005288503  30/05/2018 EUIPO 
 

DESIGN NUMBER 312535  

 

CLASS 04-01 

FREUDENBERG GALA HOUSEHOLD PRODUCT PRIVATE 

LIMITED, O 2 GALLERIA, B - 902/903/904, PLOT NO. 23 / 24, 

MINERVA INDUSTRIAL ESTATE, OFF LBS MARG, NEAR ASHA 

NAGAR, MULUND (WEST), MUMBAI ï 400 080, MAHARASHTRA, 

INDIA.  

DATE OF REGISTRATION  28/11/2018 

TITLE  BRUSH WITH HOLDER 

PRIORITY NA  

DESIGN NUMBER 322242-003  

 

CLASS 26-06 

KAMALJEET KAUR C -141, JAWAHAR PARK, DEVLI ROAD, 

KHANPUR, NEW DELHI -110062, INDIA 

DATE OF REGISTRATION  30/09/2019 

TITLE  FLASHING LIGHT 

PRIORITY NA  
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DESIGN NUMBER 330346-001  

 

CLASS 09-03 

ELOPAK AS, POSTBOKS 24, 3431 SPIKKESTAD, NORWAY  

DATE OF REGISTRATION  22/06/2020 

TITLE  PACKAGING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

WIPO91009  10/01/2020 WIPO 
 

DESIGN NUMBER 330369-001  

 

CLASS 12-16 

BAJAJ AUTO LIMITED, MUMBAI -PUNE ROAD, AKURDI, PUNE, 

INDIA -411035 

DATE OF REGISTRATION  22/06/2020 

TITLE  WHEEL RIM FOR VEHICLE 

PRIORITY NA  

DESIGN NUMBER 330375-001  

 

CLASS 15-05 

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO ï

GU, SEOUL, 07336, REPUBLIC OF KOREA 

DATE OF REGISTRATION  22/06/2020 

TITLE  WASHING MACHINE AGITATOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2020-0000299  03/01/2020 REPUBLIC OF KOREA 
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DESIGN NUMBER 330378-001  

 

CLASS 23-04 

SYMPHONY LIMITED, 3RD FLOOR, SYMPHONY HOUSE, FP -12 ï 

TP50, BODAKDEV, OFF S.G. HIGHWAY, AHMEDAB AD ï 380 059 

(GUJARAT) INDIA  

DATE OF REGISTRATION  22/06/2020 

TITLE  TOWER FAN 

PRIORITY NA  

DESIGN NUMBER 330385-001  

 

CLASS 23-02 

1.OMNIS DESIGN SOLUTIONS LLP, 2, MUDRA APPARTMENT, 

OPP. SAVIOUR HOSPITAL, NR. STADIUM PETROL PUMP, 

NAVRANGPURA, AHM EDABAD AHMEDABA  2. MIRSAE PRIVATE 

LIMITED, 103, MASCOTS CO WORK, ORBIT PLAZA NEW 

PRABHADEVI MARG, PRABHADEVI MUMBAI MUMBAI CITY MH 

400025 IN 

DATE OF REGISTRATION  23/06/2020 

TITLE  SHOWER HEAD 

PRIORITY NA  

DESIGN NUMBER 330415-001  

 

CLASS 15-99 

AKASH JOSHI, 211, MATRIX COMPLEX, KALDA CORNER, 

AURANGABAD -431001 

DATE OF REGISTRATION  24/06/2020 

TITLE  SANITIZER STATION 

PRIORITY NA  
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DESIGN NUMBER 330418-001  

 

CLASS 26-05 

TOSHIBA ELEVATOR KABUSHIKI KAISHA, 72 -34, HORIKAWA -

CHO, SAIWAI -KU, KAW ASAKI -SHI, KANAGAWA 212 -0013, JAPAN 

DATE OF REGISTRATION  24/06/2020 

TITLE  CEILING LIGHT FOR ELEVATOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930732149.2  26/12/2019 CHINA 
 

DESIGN NUMBER 313448-001  

 

CLASS 09-07 

SHIJIAZHUANG FAR EAST IMPORT  & EXPORT TRADING CO., 

LTD., 2903-2906, JINLIFANG BUILDING, NO. 42, WEST YUHUA 

ROAD, QIAOXI DISTRICT, SHIJIAZHUANG CITY, HEBEI 

PROVINCE, CHINA  

DATE OF REGISTRATION  26/12/2018 

TITLE  FOOD CONTAINER LID 

PRIORITY NA  

DESIGN NUMBER 313517-001  

 

CLASS 23-01 

JURAJ CSEFALVAY, ZAHRADNICKA 30, 900 44 TOMASOV, THE 

SLOVAK REPUBLIC  

DATE OF REGISTRATION  28/12/2018 

TITLE  WASTE WATER PURIFYING DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201830352916.2  02/07/2018 CHINA 
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DESIGN NUMBER 330577-001  

 

CLASS 08-07 

JIANG LIPING, ROOM 610, UNIT 5, BUILDING 8, GONGNONG 

COMMUNITY, GONGNONG STREET, DAGUAN DISTRICT, 

ANQING CITY, ANHUI, CHINA.  

DATE OF REGISTRATION  30/06/2020 

TITLE  ELECTRONIC INTELLIGENT LOCK 

PRIORITY NA  

DESIGN NUMBER 330660-001  

 

CLASS 01-01 

J.R. SIMPLOT COMPANY, 1099 W. FRONT STREET, BOISE, 

IDAHO 83702, US 

DATE OF REGISTRATION  02/07/2020 

TITLE  POTATO FRY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/719,598  06/01/2020 U.S.A. 
 

DESIGN NUMBER 337826-001  

 

CLASS 28-03 

CAROL COLE COMPANY, 1325 SYCAMORE AVENUE, SUITE A, 

VISTA CA 92081, USA 

DATE OF REGISTRATION  22/01/2021 

TITLE  SKIN TONING DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/744463  29/07/2020 U.S.A. 
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DESIGN NUMBER 322873-001  

 

CLASS 12-16 

KALYA NI MAXION WHEELS PRIVATE LIMITED, GAT NO 635, 

KURULI VILLAGE, CHAKAN, TALUKA KHED, PUNE 410 501, 

MAHARASHTRA STATE, INDIA  

DATE OF REGISTRATION  23/10/2019 

TITLE  WHEEL RIM FOR VEHICLES 

PRIORITY NA  

DESIGN NUMBER 330900-001  

 

CLASS 12-08 

DAIMLER A G, MERCEDESSTRAßE 120, 70372 STUTTGART, 

GERMANY  

DATE OF REGISTRATION  09/07/2020 

TITLE  BUS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

402020200131.0  10/01/2020 GERMANY 
 

DESIGN NUMBER 330902-001  

 

CLASS 12-16 

DAIMLER AG, MERCEDESSTRAßE 120, 70372 STUTTGART, 

GERMANY  

DATE OF REGISTRATION  09/07/2020 

TITLE  FENDER FOR VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

402020200131.0  10/01/2020 GERMANY 
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DESIGN NUMBER 338357-001  

 

CLASS 24-04 

VIGAMED PRODUCTS PRIVATE LIMITED, F NO. B -5, SHREE 

AVENUE APPTT. OPP, NARAYAN NAGAR, KALPTARU NAGAR, 

ASHOKA MARG, NASHIK, MAHARASHTRA -422006, INDIA 

DATE OF REGISTRATION  01/02/2021 

TITLE  
EXTERNAL RETENTION RING FOR 

FEMALE CONDOM 

PRIORITY NA  

DESIGN NUMBER 338375-002  

 

CLASS 15-05 

SCHOOL OF ELECTRICAL AND ELECTRONIC ENGINEERING 

SATHYABAMA INSTITUTE OF SCIENCE AND TECHNOLOGY, 

JEPPIAAR NAGAR, RAJIV GANDHI SALAI, CHENNAI - 600 119, 

TAMILNADU, INDIA  

DATE OF REGISTRATION  01/02/2021 

TITLE  UV WALL STERILIZING ROBOT 

PRIORITY NA  

DESIGN NUMBER 338384-001  

 

CLASS 24-01 

1.DR. R. VALLI, PROFESSOR AND R&D COORDINATOR, DEPARTMENT OF 

ELECTRONICS AND COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR 

INSTITUTE OF TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY -605107, 

INDIA  2. K. MANOJKUMAR, DEPARTMENT OF ELE CTRONICS AND 

COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF 

TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY -605107, INDIA 3. V. 

RAJESH, ASSISTANT PROFESSOR, DEPARTMENT OF ELECTRONICS AND 

COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF 

TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY -605107, INDIA 4. DR. S. 

ARUNMOZHI, PROFESSOR & HEAD, DEPARTMENT OF ELECTRONICS AND 

COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF 

TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY -605107, INDIA 

DATE OF REGI STRATION  01/02/2021 

TITLE  
PATIENT HEALTH MONITORING 

APPARATUS 

PRIORITY NA  
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DESIGN NUMBER 338388-001  

 

CLASS 15-99 

WEST VIEW INNOVATION SERVICES PVT LTD, 157/158A, AKBAR 

CAMP ROAD, KOLSHET, SANDOZ BAUG, THANE (W) ï 400 607, 

MAHARASHTRA (INDIA)  

DATE OF REGISTRATION  01/02/2021 

TITLE  
GRANULATOR WITH SCRAPER AND 

IMPELLER BLADES 

PRIORITY NA  

DESIGN NUMBER 313963-001  

 

CLASS 18-04 

LINE O MATIC GRAPHIC INDUSTRIES, D/62, DIAMOND PARK, 

G.I.D.C. NARODA, OPP. TOYOTA SHOWROOM, N.H. NO. 8, 

AHMEDABA D 382330, GUJARAT, INDIA, WHOSE PROPRIETOR IS 

UDAYKUMAR CHHABILDAS PATEL  

DATE OF REGISTRATION  17/01/2019 

TITLE  BOOK BINDING MACHINE 

PRIORITY NA  

DESIGN NUMBER 314016-001  

 

CLASS 11-01 

BIREN VAIDYA, 131, VALLABH APARTMENTS, 87, BHULABHAI 

DESAI ROAD, MUMBAI -400 026 

DATE OF REGISTRATION  19/01/2019 

TITLE  RING 

PRIORITY NA  
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DESIGN NUMBER 314034-001  

 

CLASS 11-01 

BIREN VAIDYA, 131, VALLABH APARTMENTS, 87, BHULABHAI 

DESAI ROAD, MUMBAI -400 026. 

DATE OF REGISTRATION  19/01/2019 

TITLE  RING 

PRIORITY NA  

DESIGN NUMBER 314043-001  

 

CLASS 11-01 

BIREN VAIDYA, 131, VALLABH APARTMENTS, 87, BHULABHAI 

DESAI ROAD, MUMBAI -400 026. 

DATE OF REGISTRATION  19/01/2019 

TITLE  RING 

PRIORITY NA  

DESIGN NUMBER 323904-001  

 

CLASS 14-99 

MICROSOFT CORPORATION, ONE MICROSOFT WAY, 

REDMOND, WA 98052-5321, U.S.A. 

DATE OF REGISTRATION  22/11/2019 

TITLE  
HOUSING FOR AN ELECTRONIC 

DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/692085  22/05/2019 U.S.A. 
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DESIGN NUMBER 331228-001  

 

CLASS 09-03 

1.EKA PAK GLOBAL (INDIA) PVT. LTD., 2ND FLOOR, INSPIRE 

WORKPLACE, #134&135, KARTHIK NAGAR, LRDE LAYOUT, 

DODDANEKUNDI, BANGALORE ï 560037, KARNATAKA, INDIA  2. 

MAA PET PVT. LTD, MAA PET PVT. LTD. BLOCK B -4, SECTOR-68 

NOIDA - (U.P) 

DATE OF REGISTRATION  20/07/2020 

TITLE  PORTION CUP BLISTER 

PRIORITY NA  

DESIGN NUMBER 331282-001  

 

CLASS 06-09 

PEPS INDUSTRIES PVT. LTD., 7/83, S.F. NO. 192, UTHUPALAYAM 

ROAD, ARASUR POST, COIMBATORE - 641407 

DATE OF REGISTRATION  21/07/2020 

TITLE  MATTRESS 

PRIORITY  NA 

DESIGN NUMBER 331309-001  

 

CLASS 23-02 

4S SYNERGIES PRIVATE LIMITED, D -713, SARASWATI VIHAR, 

PITAMPURA, NEW DELHI -110034 

DATE OF REGISTRATION  22/07/2020 

TITLE  DISPENSER FOR HANDS SANITIZER 

PRIORITY NA  
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DESIGN NUMBER 331375-001  

 

CLASS 23-01 

AMIT KUMAR, GALI NO.3, 36, NEAR SCR PUBLIC SCHOOL, 

SHEETLA COLONY, PART 2, OPP. SECTOR-5, GURGAON, 

HARYANA 122001 

DATE OF REGISTRATION  26/07/2020 

TITLE  CONNECTION NIPPLE 

PRIORITY NA  

DESIGN NUMBER 331395-001  

 

CLASS 15-99 

1.UNIVERSITY OF PETROLEUM AND ENERGY STUDIES, 

ENERGY ACRES, BIDHOLI, VIA PREMNAGAR, DEHRADUN 

248007, UTTARAKHAND INDIA  2. PRASHANT SHUKLA, 

DEPARTMENT OF MECHANICAL ENGINEERING UNIVERSITY 

OF PETROLEUM AND ENERGY STUDIES, ENERGY ACRES, 

BIDHOLI, VIA PREMNAGAR, DEHRADUN 24 8007, 

UTTARAKHAND INDIA  3. DR. PANKAJ SHARMA, DEPARTMENT 

OF MECHANICAL ENGINEERING UNIVERSITY OF PETROLEUM 

AND ENERGY STUDIES, ENERGY ACRES, BIDHOLI, VIA 

PREMNAGAR, DEHRADUN 248007, UTTARAKHAND INDIA  4. DR. 

SHYAM PANDEY, DEPARTMENT OF MECHANICAL 

ENGINEERIN G UNIVERSITY OF PETROLEUM AND ENERGY 

STUDIES, ENERGY ACRES, BIDHOLI, VIA PREMNAGAR, 

DEHRADUN 248007, UTTARAKHAND INDIA  , ET AL. 

DATE OF REGISTRATION  27/07/2020 

TITLE  WASTE SEGREGATOR 

PRIORITY NA  

DESIGN NUMBER 331404-001  

 

CLASS 13-03 

SAGAR SITARAM KUDAV, SAGAR SITARAM KUDAV, 2204, 

SEJAL PARK, BUILDING NO.4, LINK ROAD, NEAR OSHIWARA 

BUS DEPOT, GOREGAON WEST, MUMBAI -400104 

DATE OF REGISTRATION  27/07/2020 

TITLE  
EARTHING PORTION OF SURGE 

PROTECTOR 

PRIORITY NA  
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DESIGN NUMBER 338405-001  

 

CLASS 21-01 

SMARTIVITY LABS PRIVATE LIMITED, 1ST FLOOR, 258, 

KULDEEP HOUSE,LANE NO. 3, WESTEND MARG,SAIDULAJAB, 

SAKET, NEW DELHI - 110030 

DATE OF REGISTRATION  01/02/2021 

TITLE  WEIGHING SCALE TOY 

PRIORITY NA  

DESIGN NUMBER 338406-001  

 

CLASS 21-01 

SMARTIVITY LABS PRIVATE LIMITED, 1ST FLOOR, 258, 

KULDEEP HOUSE, LANE NO. 3, WESTEND MARG, SAIDULAJAB, 

SAKET, NEW DELHI -110030 

DATE OF REGISTRATION  01/02/2021 

TITLE  ZOETROPE TOY 

PRIORITY NA  

DESIGN NUMBER 338433-001  

 

CLASS 02-02 

NAYANBHAI P ANCHABHAI VANIYA, 23, MADHUSUDAN ROW 

HOUSE, ARIHANT ACADEMY GODADARA, BOMBAY MARKET, 

SURAT - 395010, GUJARAT, INDIA 

DATE OF REGISTRATION  02/02/2021 

TITLE  GHAGHRA CHOLI DUPATTA (SET) 

PRIORITY NA  
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DESIGN NUMBER 338438-001  

 

CLASS 02-02 

PRIME IMP EX, 161, ASHIRWAD ROW HOUSE. OPP. D MART, 

SARTHANA JAKATNAKA, SURAT -395006 

DATE OF REGISTRATION  02/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 338449-001  

 

CLASS 02-02 

PIYUSHKUMAR HARSHADBHAI BHAYANI, 808, RAGHUVEER 

TEXTILE MALL, AAI MATA ROAD, SURAT -395010 (GUJARAT) 

DATE OF REGISTRATION  02/02/2021 

TITLE  GARMENT 

PRIORITY NA  

DESIGN NUMBER 338451-001  

 

CLASS 02-02 

PRIME IMPEX A PARTNERSHIP FIRM, 161, ASHIRWAD ROW 

HOUSE, OPP. D MART, SARTHANA JAKATNAKA, SURAT -395006. 

DATE OF REGISTRATION  02/02/2021 

TITLE  TRACK PANT 

PRIORITY NA  
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DESIGN NUMBER 338452-001  

 

CLASS 06-11 

GAURAV JAIN, 4041, 1ST FLOOR, AJMERI GATE, DELHI - 110006, 

INDIA  

DATE OF REGISTRATION  02/02/2021 

TITLE  ELECTRICAL INSULATION MAT 

PRIORITY NA  

DESIGN NUMBER 338489-017  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY N A 

DESIGN NUMBER 338489-020  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  
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DESIGN NUMBER 338489-027  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-033  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-039  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  



The Patent Office Journal No. 12/2021 Dated  19/03/2021                                    15187 

 

 

DESIGN NUMBER 338489-044  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338501-001  

 

CLASS 12-11 

GIVI SPA, VIA GIUSEPPE UNGARETTI, 48, 25020 FLERO (BS), 

ITALY,  

DATE OF REGISTRATION  03/02/2021 

TITLE  TOPCASE FOR MOTORCYCLES 

PRIORITY NA  

DESIGN NUMBER 338504-001  

 

CLASS 08-07 

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., NO. 018, 

FLOOR 8, BUILDING 6, YARD 33, MIDDLE XIERQI ROAD, 

HAIDIAN DISTRICT, BEIJING, 100085 CHINA  

DATE OF REGISTRATION  03/02/2021 

TITLE  INTELLIGENT DOOR LOCK 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

202030472853.1  18/08/2020 CHINA 
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DESIGN NUMBER 331776-001  

 

CLASS 10-04 

EVERYCOM ELECTRONICS, J -21, WING B, UDYOG NAGAR 

INDUSTRIAL PARK, NEW DELHI -110041 

DATE OF REGISTRATION  07/08/2020 

TITLE  THERMOMETER FOR MEDICAL USE 

PRIORITY NA  

DESIGN NUMBER 331788-001  

 

CLASS 07-01 

M/S NAYASA MU LTIPLAST, PLOT NO. 225, 227 AND 228, VILLAGE 

VELA BATHRI, TAHASIL HAROLI, DISTRICT UNA - 732141, 

HIMACHAL PRADESH, WHOSE PARTNERS ARE MR. SACHIN 

SACHDEV, MRS. MANASI SACHDEV AND MR. RAVI CHAWLA  

DATE OF REGISTRATION  08/08/2020 

TITLE  WATER JUG 

PRIORITY NA 

DESIGN NUMBER 331825-001  

 

CLASS 23-02 

M/S WASHMATIC INDIA PVT. LTD., A -2, 3RD FLOOR, 

COMMUNITY CENTRE, LOCAL SHOPPING COMPLEX, NARIANA 

INDUSTRIAL AREA, PHASE - 2, NEW DELHI - 110028, INDIA 

DATE OF REGISTRATION  10/08/2020 

TITLE  
PASSTHROUGH CONVEYER 

SANITIZERS 

PRIORITY NA  
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DESIGN NUMBER 331873-001  

 

CLASS 14-02 

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., NO. 018, 

FLOOR 8, BUILDING 6, YARD 33, MIDDLE XIERQI ROAD, 

HAIDIAN DISTRICT, BEIJING, 100085 CHINA  

DATE OF REGISTRATION  11/08/2020 

TITLE  ROUTER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

202030051372.3  13/02/2020 CHINA 
 

DESIGN NUMBER 331874-001  

 

CLASS 23-99 

HONEYWELL INTERNATIONAL INC., INTELLECTUAL 

PROPERTY ï PATENT SERVICES, 115 TABOR ROAD, M/S 4D3, 

P.O. BOX 249, MORRIS PLAINS, NEW JERSEY 07950, UNITED 

STATES OF AMERICA  

DATE OF REGISTRATION  11/08/2020 

TITLE  
CASSETTE FOR BIOAEROSOL 

SENSOR OR THE LIKE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/724411  14/02/2020 U.S.A. 
 

DESIGN NUMBER 331904-001  

 

CLASS 24-04 

APTAR FRANCE SAS, LIEUDIT LE PRIEURÉ, LE NEUBOURG, 

27110, FRANCE 

DATE OF REGISTRATION  12/08/2020 

TITLE  INHALERS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007695283-0003  14/02/2020 EUIPO 
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DESIGN NUMBER 338773-012  

 

CLASS 08-06 

JAY SHREE KRUSHNA TR ADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA ï 

391775, GUJARAT ï INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  KNOB 

PRIORITY NA  

DESIGN NUMBER 338773-015  

 

CLA SS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA ï 

391775, GUJARAT ï INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  KNOB 

PRIORITY NA  

DESIGN NUMBER 338773-016  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA ï 

391775, GUJARAT ï INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  KNOB 

PRIORITY NA  
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DESIGN NUMBER 338773-017  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA ï 

391775, GUJARAT ï INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  KNOB 

PRIORITY NA  

DESIGN NUMBER 338773-021  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA - 

391775, GUJARAT - INDIA, WHOSE PARTNERS ARE MANAL A . 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  KNOB 

PRIORITY NA  

DESIGN NUMBER 338773-027  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA - 

391775, GUJARAT - INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  HANDLE 

PRIORITY NA  
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DESIGN NUMBER 338773-029  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIS T. VADODARA - 

391775, GUJARAT - INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 338776-001  

 

CLASS 06-04 

MR. SHAILESHBHAI NARENDRABHAI DOMADIYA, SAKET 

HEIGHTS  TOWER, C-403, V Y O ROAD, OPP. POLICE 

HEADQUARTER, AMBIKA TOWNSHIP, RAJKOT POSTAL 

COLONY, RAJKOT -360004, GUJARAT, INDIA 

DATE OF REGISTRATION  09/02/2021 

TITLE  BASKET RACK 

PRIORITY NA  

DESIGN NUMBER 338780-001  

 

CLASS 12-07 

1.PADMABHOOSHAN VASAN TRAODADA PATIL INSTITUTE OF 

TECHNOLOGY, PVPIT BUDHGAON, TAL -MIRAJ, DIST - SANGLI, 

416304 2. DESAI SHREYAS ARUN, KORE-TERRACE APARTMENT, 

FLAT S-2, NEMINATHNAGAR, VISHRAMBAG, DIST -SANGLI, 

416415 3. RAJPUT PRANAVSING PRATAPSING, GURUWAR PETH, 

NEAR GANESH TEMPLE, HOUSE NO. 62, TAL - TASGAON, DIST - 

SANGLI, PIN - 416312 4. LAD ASHVINI PRAKASH, KHAN BHAG, 

LALGE GALLI, H. NO. 1692, TAL -MIRAJ, DIST -SANGLI, PIN 

416416 

DATE OF REGISTRATION  09/02/2021 

TITLE  RESCUEHELICOPTER 

PRIORITY NA  
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DESIGN NUMBER 338795-002  

 

CLASS 02-02 

JAYDIPBHAI JAYENDRABHAI BAVISHI, E -704, SAVAN PLAZA, 

PUNA SIMADA ROAD, YOGICHOWK, PUNAGAM, SURAT - 395010, 

GUJARAT, INDIA  

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 338832-001  

 

CLASS 06-01 

1.SHARDA UNIVERSITY, PLOT NO. 32 -34, KNOWLEDGE PARK -

III, GREATER NOIDA, UTTAR PRADESH (UP) 201310  2. DR. 

GAURAV SAINI, DEPARTMENT OF CIVIL ENGINEERING, 

SHARDA UNIVERSITY, GREATER NOIDA, UTTAR PRADESH (UP) 

201310 3. SANJOG CHHETRI SAPKOTA, DEPAR TMENT OF CIVIL 

ENGINEERING, SHARDA UNIVERSITY, GREATER NOIDA, 

UTTAR PRADESH (UP) 201310 

DATE OF REGISTRATION  10/02/2021 

TITLE  STOOL 

PRIORITY NA  

DESIGN NUMBER 338934-001  

 

CLASS 25-02 

MR. JEMIN JAYANTILAL KALARIA, ATLAS ARCHITECTURE 

PRODUCTS, B/H. S.T. WORKSHOP, PLOT NO. 19, SAMRAT 

INDUSTRIAL AREA, GONDAL ROAD, RAJKOT - 360004, 

GUJARAT, INDIA  

DATE OF REGISTRATION  11/02/2021 

TITLE  BLIND CHANNEL FRAME 

PRIORITY NA  
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DESIGN NUMBER 314838-001  

 

CLASS 14-03 

DAIKIN RESEARCH & DEVELOPMENT MA LAYSIA SDN BHD, 

LOT 60334, PERSIARAN BUKIT PUTRA 3, TAMAN 

PERINDUSTRIAN BUKIT RAHMAN PUTRA, 47000 SUNGAI 

BULOH, SELANGOR, MALAYSIA  

DATE OF REGISTRATION  13/02/2019 

TITLE  
REMOTE CONTROLLER FOR AIR-

CONDITIONER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

18008900203  04/09/2018 MALAYSIA  
 

DESIGN NUMBER 331950-001  

 

CLASS 08-07 

TETRA TEKSEAL PRIVATE LIMITED, 10 B, DSIDC INDUSTRIAL 

COMPLEX, JAWALA PURI CAMP NO.4, NEW DELHI - 110087 

DATE OF REGISTRATION  14/08/2020 

TITLE  SEAL 

PRIORITY NA  

DESIGN NUMBER 332067-001  

 

CLASS 09-07 

TETRA LAVAL HOLDINGS & FINANCE S.A., AVENUE GENERAL -

GUISAN, 70, 1009 PULLY, SWITZERLAND;  

DATE OF REGISTRATION  17/08/2020 

TITLE  LIDS FOR PACKAGING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007706262  19/02/2020 EUIPO 
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DESIGN NUMBER 332097-001  

 

CLASS 09-01 

PRAMIT SANGHAVI, WZ -8/1, INDUSTRIAL AREA, KIRTI NAGAR, 

NEW DELHI ï 110 015, INDIA. 

DATE OF REGISTRATION  18/08/2020 

TITLE  STACKABLE JAR (SET) 

PRIORITY NA  

DESIGN NUMBER 332157-001  

 

CLASS 29-02 

1.ANNA ESWARA KUMAR, DEPARTMENT OF MECHANICAL 

ENGINEERING, KONERU LAKSHMAIAH EDUCATION 

FOUNDATION, GREEN FIELDS, VADDESWARAM, GUNTUR 

DISTRICT 522502 2. K.SIVA KISHORE BABU, DEPARTMENT OF 

MECHANICAL ENGINEERING, KONERU LAKSHMAIAH 

EDUCATION FOUNDATION, GREEN FIE LDS, VADDESWARAM, 

GUNTUR DISTRICT,522502. 3. H.JEEVAN RAO, AMITY SCHOOL 

OF ENGINEERING AND TECHNOLOGY, AMITY UNIVERSITY, 

MAHARASHTRA, BHATAN, PANVEL, RAIGARH,410206  4. B V 

DHARMENDRA, DEPARTMENT OF MECHANICAL 

ENGINEERING, KONERU LAKSHMAIAH EDUCATION 

FOUNDATION, GREEN FIELDS, VADDESWARAM, GUNTUR 

DISTRICT,522502. 

DATE OF REGISTRATION  19/08/2020 

TITLE  
A STRIP FOR HOLDING THE FACE 

MASK 

PRIORITY NA  

DESIGN NUMBER 332167-001  

 

CLASS 05-05 

FÖRSVARSMAKTEN, SE-107 85 STOCKHOLM, SWEDEN 

DATE OF REGISTRAT ION 20/08/2020 

TITLE  TEXTILE FABRIC 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2020/0062  12/03/2020 SWEDEN 
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DESIGN NUMBER 338983-002  

 

CLASS 06-07 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  PHOTO FRAME 

PRIORITY NA  

DESIGN NUMBER 338984-001  

 

CLASS 07-06 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  COASTER SET 

PRIORITY NA  

DESIGN NUMBER 338984-003  

 

CLASS 07-99 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  TRAY 

PRIORITY NA  
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DESIGN NUMBER 338986-002  

 

CLASS 06-07 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  PHOTO FRAME 

PRIORITY NA  

DESIGN NUMBER 338987-002  

 

CLASS 07-06 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  CAKE STAND 

PRIORITY NA  

DESIGN NUMBER 338987-005  

 

CLASS 07-01 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRAT ION 12/02/2021 

TITLE  DISH 

PRIORITY NA  
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DESIGN NUMBER 338987-006  

 

CLASS 07-06 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  VODKA SERVICE BUCKET 

PRIORITY NA  

DESIGN NUMBER 338987-007  

 

CLASS 07-06 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  CAKE STAND 

PRIORITY NA  

DESIGN NUMBER 338988-001  

 

CLASS 11-02 

MA DESI GN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  DECORATIVE ARTICLE 

PRIORITY NA  
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DESIGN NUMBER 338990-001  

 

CLASS 26-01 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE-II, NOIDA - 201305, U.P., INDIA 

DATE OF REGISTRATION  12/02/2021 

TITLE  CANDLE HOLDER 

PRIORITY NA  

DESIGN NUMBER 338996-001  

 

CLASS 31-00 

MR. MAHENDRA JAIN, SARASWATI HOUSE, 24/203 -204, 2ND 

UNNAT NAGAR, GOREGAON (WEST), MUMBAI - 400104, INDIA  

DATE OF REGISTRATION  12/02/2021 

TITLE  MIXER GRINDER 

PRIORITY NA  

DESIGN NUMBER 339004-001  

 

CLASS 06-01 

NILKAMAL LIMITED, SURVEY NO. - 354/2 & 354/3, NEAR 

RAKHOLI BRIDGE, SILVASSA - KHANVEL ROAD, VILLAGE 

VASONA, SILVASSA ( D & N. H. ), ( U. T. ) INDIA  

DATE OF REGISTRATION  12/02/2021 

TITLE  CHAIR 

PRIORITY NA  
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DESIGN NUMBER 339141-002  

 

CLASS 24-01 

NETEL (INDIA) LIMITED, LIBERTY BUILDING, 3RD FLOOR, 

NEW MARINE LINES, MUMBAI 400020, INDIA  

DATE OF REGISTRATION  15/02/2021 

TITLE  CHROMATOGRAPH 

PRIORITY NA  

DESIGN NUMBER 339141-003  

 

CLASS 24-01 

NETEL (INDIA) LIMITED, LIBERTY BUILDING, 3RD FLOOR, 

NEW MARINE LINES, MUMBAI 400020, INDIA  

DATE OF REGISTRATION  15/02/2021 

TITLE  CHROMATOGRAPH 

PRIORITY NA  

DESIGN NUMBER 324098-001  

 

CLASS 07-02 

VIKRAM MOHANLAL NAHAR, 144/B, CHIMLI PHATA, VILLAGE 

KURULI, PUNE NASHIK HIGHWAY, NEAR CHAKAN, PUNE, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  28/11/2019 

TITLE  TIFFIN BOX 

PRIORITY NA  
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DESIGN NUMBER 324145-001  

 

CLASS 15-01 

CHALASANI VEERABHADRA RAO, 407 DEEKSHA APARTMENT, 

HANUMAN JUNCTION ROAD, NUZVID, KRISHNA DISTRICT, 

ANDHRA PRADESH, PINCODE 521201. 

DATE OF REGISTRATION  29/11/2019 

TITLE  
HYDROPOWER MAGNIFYING 

TURBINE 

PRIORITY NA  

DESIGN NUMBER 331511-001  

 

CLASS 02-07 

M/S. MULTI -TECH ZIPPERS(INDIA) PRIVATE LIMITED., PLOT 

NO.4, GALI NO.1, RAJASTHAN UDYOG NAGAR, NEAR 

JAHAGIRPURI METRO STATION, DELHI - 110 033. 

DATE OF REGISTRATION  30/07/2020 

TITLE  ZIPPER SLIDER 

PRIORITY NA  

DESIGN NUMBER 331524-001  

 

CLASS 12-08 

TOYOTA JIDOSHA KABUSHIKI KAISHA, 1, TOYOTA -CHO, 

TOYOTA -SHI, AICHI -KEN, 471-8571, JAPAN 

DATE OF REGISTRATION  31/07/2020 

TITLE  CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2020-001906  03/02/2020 JAPAN 
 



The Patent Office Journal No. 12/2021 Dated  19/03/2021                                    15202 

 

 

DESIGN NUMBER 331547-001  

 

CLASS 09-03 

EKA PAK GLOBAL (INDIA) PVT. LTD., 2ND FLOOR, INSPIRE 

WORKPLACE, #134&135, KARTHIK NAGAR, LRDE LAYOUT, 

DODDANEKUNDI, BANGALORE ï 560037, KARNATAKA, INDIA  

DATE OF REGISTRATION  31/07/2020 

TITLE  SQUARE SEALABLE CONTAINER 

PRIORITY NA  

DESIGN NUMBER 331592-001  

 

CLASS 24-02 

BECTON DICKINSON FRANCE, RUE ARISTIDE BERGES, 38800 LE 

PONT DE CLAIX, FRANCE  

DATE OF REGISTRATION  03/08/2020 

TITLE  INJECTOR HOUSING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/722,889  03/02/2020 U.S.A. 
 

DESIGN NUMBER 331594-001  

 

CLASS 24-02 

BECTON DICKINSON FRANCE, RUE ARISTIDE BERGES, 38800 LE 

PONT DE CLAIX, FRANCE  

DATE OF REGISTRATION  03/08/2020 

TITLE  INJECTOR CAP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/722,893  03/02/2020 U.S.A. 
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DESIGN NUMBER 331674-001  

 

CLASS 12-08 

TOYOTA JIDOSHA KABUSHIKI KAISHA, 1, TOYOTA -CHO, 

TOYOTA -SHI, AICHI -KEN, 471-8571, JAPAN 

DATE OF REGISTRATION  05/08/2020 

TITLE  CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2020-002276  07/02/2020 JAPAN 
 

DESIGN NUMBER 331676-001  

 

CLASS 12-16 

TOYOTA JIDOSHA KABUSHIKI KAISHA, 1, TOYOTA -CHO, 

TOYOTA -SHI, AICHI -KEN, 471-8571, JAPAN 

DATE OF REGISTRATION  05/08/2020 

TITLE  
FRONT BUMPER FOR AN 

AUTOMOBILE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2020-002278  07/02/2020 JAPAN 
 

DESIGN NUMBER 338581-002  

 

CLASS 16-06 

JEETENDRA KOCHAR, K. T VILLA, SEWA BHAWAN, RAMGALI, 

BALAGHAT, MADHYA PRADESH, PIN 481001, INDIA  

DATE OF REGISTRATION  04/02/2021 

TITLE  SMART COMPUTING GOGGLE 

PRIORITY NA  
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DESIGN NUMBER 338581-003  

 

CLASS 16-06 

JEETENDRA KOCHAR, K. T VILLA, SEWA BHAWAN, RAMGALI, 

BALAGHAT, MADHYA PRADESH, PIN 481001, INDIA  

DATE OF REGISTRATION  04/02/2021 

TITLE  PROTECTION GOGGLE 

PRIORITY NA  

DESIGN NUMBER 338624-001  

 

CLASS 06-03 

FEATHERLITE OFFICE SYST EMS (P) LTD, NO.16/A, MILLERS 

TANK BUND ROAD, BEHIND AMBEDKAR BHAWAN, 

VASANTHNAGAR, BANGALORE ï 560052, KARNATAKA, INDIA  

DATE OF REGISTRATION  05/02/2021 

TITLE  TABLE 

PRIORITY NA  

DESIGN NUMBER 338640-001  

 

CLASS 08-07 

SHILP TECHNOCAST, PLOT NO. 35, ATIKA INDUSTRIAL AREA, 

STREET NO. 4, DHEBAR ROAD (SOUTH), RAJKOT-360 002, 

GUJARAT -(INDIA), WHOSE PROPRIETOR IS NILESHBHAI 

MULJIBHAI PATEL  

DATE OF REGISTRATION  05/02/2021 

TITLE  DOOR STOPPER 

PRIORITY NA  
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DESIGN NUMBER 338643-001  

 

CLASS 31-00 

MOMENTUM ELASTOMERS, SHED NO. 78, GANGOTRI ESTATE, 

NR. WEIGH BRIDGE, RAMOL CROSS ROAD, PHASE -IV, GIDC, 

VATVA, AHMEDABAD -382 445, GUJARAT-(INDIA), WHOSE 

PARTNERS ARE (1) PRAGNESH BALDEVBHAI BRAHMBHATT (2) 

SANTU MANISH PATEL  

DATE OF REGISTRATION  05/02/2021 

TITLE  CHOCOLATE MOULD 

PRIORITY NA  

DESIGN NUMBER 338646-001  

 

CLASS 09-07 

MANJUSHREE TECHNOPACK LIMITED, 60 -E & F, 

BOMMASANDRA INDUSTRIAL AREA, HOSUR ROAD, 

BANGALORE - 560 099, KARNATAKA, INDIA  

DATE OF REGISTRATION  05/02/2021 

TITLE  CAP OF BOTTLE 

PRIORITY NA  

DESIGN NUMBER 338652-001  

 

CLASS 02-02 

PARESHKUMAR HIMMATBHAI GOHIL, SANTLAL SOCIETY, B -

19, HIRA BAUG, VARACHHA ROAD, SURAT -395006 (GUJARAT) 

DATE OF REGISTRATION  05/02/2021 

TITLE  SAREE 

PRIORITY NA  
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DESIGN NUMBER 338658-001  

 

CLASS 02-02 

ITALIYA JEMISH SHANTIBHAI, MAIN BAZAR, NAVAPARA, 

NAGDHANIBA, DIS. - BHAVNAGAR -364050. 

DATE OF REGISTRATION  05/02/2021 

TITLE  LADIES GARMENT SET 

PRIORITY NA  

DESIGN NUMBER 338659-001  

 

CLASS 02-02 

ITALIYA JEMISH SHANTIBHAI, MAIN BAZAR, NAVAPARA, 

NAGDHANIBA, DIS. - BHAVNAGAR -364050. 

DATE OF REGISTRATION  05/02/2021 

TITLE  GHAGHRA CHOLI DUPATTA SET 

PRIORITY NA  

DESIGN NUMBER 338680-001  

 

CLASS 02-02 

SATANI SUMITABEN YOGESHBHAI, A -44, BHAGVAN NAGAR 

SOCIETY, NANA VARACH HA, SURAT - 395006 

DATE OF REGISTRATION  06/02/2021 

TITLE  LADIES GARMENT 

PRIORITY NA  
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DESIGN NUMBER 338682-001  

 

CLASS 02-02 

MOR HARDIKKUMAR POPATBHAI, 183, MUKTIDHAM SOC, 

NEAR SITARAM SOC, PUNAGAM, SURAT - 395010 

DATE OF REGISTRATION  06/02/2021 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 338692-001  

 

CLASS 05-05 

NIMESH DHANJIBHAI DHANANI, B -1001, AMAZING STAR, OPP. 

VISHVAMITRI SOCIETY, YOGICHOK, SURAT ï 395010 

DATE OF REGISTRATION  07/02/2021 

TITLE  TEXTILE FABRIC 

PRIORITY NA  

DESIGN NUMBER 338700-001  

 

CLASS 02-02 

AKSHAYKUMAR ASHOKBHAI MENDPARA, 48, SAURASHTRA 

SOCIETY, NR. ASHWINI KUMAR SOCIETY, A.K. ROAD, 

VARACHHA, SURAT -395008. 

DATE OF REGISTRATION  08/02/2021 

TITLE  LADIES GARMENT 

PRIORITY NA  
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DESIGN NUMBER 338701-001  

 

CLASS 02-02 

AKSHAYKUMAR ASHOKBHAI MENDPARA, 48, SAURASHTRA 

SOCIETY, NR. ASHWINI KUMAR SOCIETY, A.K. ROAD, 

VARACHHA, SURAT -395008. 

DATE OF REGISTRATION  08/02/2021 

TITLE  LADIES GARMENT 

PRIORITY NA  

DESIGN NUMBER 338702-001  

 

CLASS 02-02 

AKSHAYKUMAR ASHOKBHAI MENDPARA, 48, SAURASHTRA 

SOCIETY, NR. ASHWINI KUMAR SOCIETY, A.K. ROAD, 

VARACHHA, SURAT -395008. 

DATE OF REGISTRATION  08/02/2021 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 338722-001  

 

CLASS 02-02 

PANKAJBHAI DHAMELIYA, 45, ISHWAR NAGAR -2, PUNAGAM, 

SURAT-395010. 

DATE OF REGISTRATION  08/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 338727-001  

 

CLASS 02-02 

1.ASHISHKUMAR RAMESHBHAI PADSHALA, A -530, TIRUPATI 

SOC., YOGI CHOCK, PUNA GAM, VARACHHA, SURAT -395010 2. 

DHARMESHBHAI VITHHALBHAI MARKANA, B -30 SHYAM 

NAGAR SOC., NAVAGAM, KAMREJ, SURAT  

DATE OF REGISTRATION  08/02/2021 

TITLE  SAREE AND BLOUSE SET 

PRIORITY NA  

DESIGN NUMBER 338750-001  

 

CLASS 02-02 

GHADIYA MEHUL D HIRUBHAI, 137, SHANTINIKETAN SOCIETY, 

LAJAMANI CHOWK, MOTA VARACHHA, SURAT -394101. 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 338751-001  

 

CLASS 02-02 

GHADIYA MEHUL DHIRUBHAI, 137, SHANTINIKETAN SOCI ETY, 

LAJAMANI CHOWK, MOTA VARACHHA, SURAT -394101. 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 338753-001  

 

CLASS 02-02 

GHADIYA MEHUL DHIRUBHAI, 137, SHANTINIKETAN SOCIETY, 

LAJAMANI CHOWK, MOTA VARACH HA, SURAT-394101. 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 338758-001  

 

CLASS 02-02 

GHADIYA MEHUL DHIRUBHAI, 137, SHANTINIKETAN SOCIETY, 

LAJAMANI CHOWK, MOTA VARACHHA, SURAT -394101. 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 338761-001  

 

CLASS 02-02 

GHADIYA MEHUL DHIRUBHAI, 137, SHANTINIKETAN SOCIETY, 

LAJAMANI CHOWK, MOTA VARACHHA, SURAT -394101. 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  




